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1lven by the Government In their 
construction In Rajastban? 

Dr. P. 8. Dellbmukll: Tubewella have 
been constructed in Rajasthan, and 
live are 1olng to be pro111'.ded in the 
exploratory tubewella con1truct.lon 
.scheme. 

8bri U. M. Trt'ffCll: Is It a fact that 
a bill of Rs. 28,000 has been made out 
by the Government for the dl11ln1 of 
a single tubewell In Khijarla! 

Dr. P. 8. Dellbmakll: I would like to 
have notice. 

Mr. Deput7-8peuer: Does the hon. 
Member think that it can be dug for 
Rs. 8.000? 

8bri U. M. Trlvecl.l: I said Rs. 28,000. 

Mr. De1111t7,8peuer: The hon. 
Member must know what exactly will 
be the cost per tubewell. 

8hrlmati Ammu 8wamlaadhaa: In 
view of the fact that monsoon has 
falled for the last live years In South 
India and there is water scarcity In 
Madurai district. Oind1-ul and other 
places, is the Government thinkin1 of 
constructing tubewells In places where 
there is a great deal of drinkina water 
difficulty? 

Dr. P .  S. Desluaukll: This is not a 
very easy thing to solve. There Is 
water scarcity, especially of drlnkina 
water all over the country and we 
have aot such reportr. from many 
States. It Is not possible for us to 
start dirging tubewells only for drink­
Ing water. 

8hri V. G. Deshpande: May I know 
the amount so far advanced to the 
National Tubewells Limited. and "the 
work done by them up to this time? 

Dr, P. 8. Desllmultlt: I want notice. 
Sllri 11. 8. Murtll7: What steps have 

been taken to lnvest11ate the question 
of dl1ging tubeweils in Rayalseema? 
May I know al.lo whether the Govern­
ment of Madras has been consulted In 
the matter. and If so, the reply of that 
Government on th.ls subject! 

Dr. P. S. Desbmukll: I do not think 
Government of India has made any 
survey or lnvestlcatlons so far. 

Se,,eraJ Roa. Memben ro-
Mr. De119t7-8)lellker: We have had 

sutllcient about thla. Next queatlon. 
Question No. 883. Sardar Hukam 

Sln1h. 
8aNlar Baba Slap: In the ll1t of 

questions supplied to us. there is no 

question No. 883. It la not printed In 
the list, and I dJd not know that I had 
anJ' question at all 

Mr. DepatJ-Speuer: After question 
No. 112, there 11 a queatlon on 'Rail· 
way Zones (Economy)'. It appears 
tbat Sardar Hukam Sln,l1 fAIVe notice 
of that .Question. I understand the 
Preas made a mlatake while printing, 
br putting It in the name of Shrl N. P. 
Sinha. On the 29th November. a corrl­
pndum was .Issued " ... for Shri N. 
P. Sinha". rHd "Sardar Hukam 
Slnlh". 

Dr. S. P. Moolterjee: Anotber correc­
tion also is necessary. For '884', we 
have to read '883'. 

Mr. Deputy-Speaker: Thia correctioQ 
also has been luued In the same 
corrl1endum: 

"On paae 121(1) c.fter question 
No .  882 for the exi1tlne No. "884" 
f'ead 0883*'." 

I wish the hon. Member evldenUy 
had only known thla. Otherwise l 
would have passed over to tire next 
question. 

8ardar Rak&m Slqb: I put the 
question, Sir. 

RAILWAY ZoNES (EcoNOMY) 

•ISS. 8aNlar Hallam 8 ... b: (a) WUI 
the Minister of Bailwa,a be pleated to 
,tate the economle1 expected to be ef­
fected. or the increase in etllclency 
<>xpected from the re-croupln1 of the 
Indian Railways Into Zones and from 
the abolition of the I Class· on Indian 
Railways? 

Tb� · Deputr MtnWer ot Ballwa,a 
ud 'l'1'IUISPOl1 (81art �); While 
better co-ordination In the movement 
of traffic has been secured on the 
Reerouped Railways, It Is too early to 
assess tlte tuU extent of the economies 
realized and realizable. It la only 
after some time has elapeed after 
lnte1ration has been completed that a 
worthwhile QRHment can be under­
taken. M re111rd1 the question of 

llnanclal Implication, of the withdrawal 
of llret claaa accommodation It hH 
already been referred to the Railway 
Admlnlatratlon, concerned and their 
reports are awaited. 

8Jari Namblar: May I know the 
amount of money 1aved due to re­
tttnchment arising out of thla zonali­
satlon? 

Ari .U..-: As I have already 
stated. It la too eari, to annver the 
question and live a full picture of the 
economy that can be reall.led under 
this ecbeme. 
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811d N-blar: May 1 know wheUrer 
there are temporary rallW87fflen not 
conftnned In anticipation of retffncb­
ment arlalng out of the merger? 

Sbrl �: 1 am not aware of 
any such thing. 

Shrt B . . 8. Manby: How many extra 
second class bogies are to be provided 
due to the abolition of the Ant clan 
ibogles? 

Sbrl � As soon u the ftnt 
dan la abolished, these boglea are 
intended to be converted Into second 
dasa bogies. without any reduction of 
amenities or conveniences. 

81111 It. It .  Bua: May I know, since 
the regrouping, how many senior grade 
posts such as, deputy directors and 
others were . created? 

Sllrl Al&geun: There has been a 
considerable reduction in the number 
of senior gazetted posts. 

Dr. 8. P. Mookerjee: Hae the atten­
tion of the Government been drawn 
to certain atatlstlcs which have been 
recently publllhed. indicatlr.g that 
there has been a steady deterioration 
In movement and efficiency and 
especially movement since the starting 
of the zonal system? 

Sbrt AJac-: Since the starting of 
the zonal syS:em, there baa been 
llfl'eater efficiency, with regard to 
movement. We have not moved coal 
so far to the extent to which we have 
been moving now. and for Instance. at 
one point Moehalsarai alone, 1,165 
wagon-loads of coal are moved a day 
s1nd on the whole we are mov1na 500 
wagons more on an average dally than 
the guaranteed minimum. 

811d 8arallpdhar 0- May 1 know 
whether the congestion In the Calcutta 
doclts is due to the Increased effici­
ency of the zonal system? 

Shrl AJaceMn: It is not due to the 
zonsl system. or courae, it Is well­
known that we are short of wacons, 
and this congestion is partly due to 
the Inadequacy of the wagons. 

Sbrl U. M. Trtndl: How many 
honorary 1azetted officers haw been 
created, on account of this zonal sys­
tem? 

Slu1 Alqetu: I have no Idea. 
Sbrl 8anllp4bar Daa: May I know 

whether the Calcutta port wu not 
congested betor,o two or three montlrs 
ar.d whether the con1eatlon has taken 
place only durln1 tbe Jut two or three 
months, 

Sllrl �: There are varlou.e 
realOlla for that. Ooe Is the arrival of 
all food slrlpa at a particular time, 

resultlng Jn a bunchin1 of ships. It is 
not due to the paqcity of wagons alone. 
There are various other causes also. 

8lu1 B. 8. Manhy: Ia it not a fact 
that due to the zonal system In tbe 
��uth, the Madras-Bezwada line h·aa 
a lot of congestion, and that several 
petitions hove been received by the 
Government 1n th!, connection? 

Sbrt Alapaaa: We are takl.ni very 
early steps to remedy that conce1tlon. 

Sllrl NIUllldu: The hon. Mlnlater answered that all the ftrst class cam,. 
ag� will he converted icto second class compartment,. Arn 1 to under­stand that there would be no additional aceommodation for the third clus passengers, consequent on the cancel­lation of first class? 

Sbrt Alacetlaa: I do not know how this arises from that. We are tryinr 
�st.

rovide more third class coaches 

Shrt Ram_aellaadra Redell: When the first class 1s abolished, what wlll be the name given to the hi1heat clan? 
Sb� A.Ia,esan: The second will be the highest class. and ·we will have In addition air-conditioned coaches too. 
Shrt Rachavalali: As a result of this _regrouping and .zonaUsation scheQ1es in the. Indian Railways, may I know, what Is the approximate number of workers that are likely to be re­trenched? 

. Sbrt Alacesan: No workers are likely to be retrenched. Yesterday 1 answered a Questlon In the other H
h 

ouse that a very small number only as been retrenched. 
Sbrl N�blar: Arising out of the a,:iswer given already, may I know Sir, whether the Government have r

�lved complaints from staff about t e lar1e number of transfers trom 
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, Particularly on the ern Ra1 way? 
Sbri Alaceaa: Government save an undertaking with regard to the three zones which were formed in the last lap
..i 

Government did not give any such 
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MULTl•PURPOSII WSLl'AIII CENTR&s 
"IM. Sbri N. P. IUalta· ·(a) Will th Minister of Laboa be 1· 

• 
h r P eased to state .!!!! many multi-purpose welfare cen­w.,. for female laboureni have been opened In Blhar wallklda and at what places! 




